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Establishment Expenditure ' :J R
FULLY VOUCHED CONTINGENT BILL NO [DLSA-23/2018-13 e o, ¢
OFFICE OF CIVIL COURT ,SIMDEGA PERIOD OF November-2018 At

Number of
sub voucher

Description of charge and
number and date of authority for

all charges requiring special Amount Details

sanction.
L
4
2 OFFICE EXPENCES Gross Amount 2,199.00
Total Deduction 0.00
Net Amount 2,199.00 |
e e
Signature of 1 ,‘L“,cy
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KUBER™ BILL for Treasury Advice(GQOJ) https://ddojharkhand.gov.in/SDGTrea 4

(Please print this page at the back of first page)

Certificates:

1.1 certify that the expenditure charged in this bill could not, with due regard to the interest of the public
service, be avoided .1 certify that, to the best of my knowledge and belief, the payments entered in this
bill have been duly made to the parties entitled to receive them and will be paid on receipt of the money
drawn on this bill. Vouchers for all sums above Rs.1000 in amount are attached to this bill, save those
noted below ,which will be forwarded as soon as the amounts have been paid .| have, as far as possible,
obtained vouchers for other sums, and am responsible that they have been so defaced or mutilated that
they cannot be used again.

N

. Certified that all the articles detailed in the vouchers attached to the bill and in those retained in my office
have been duly receive in good order and accounted for in the stock register. | also certify that the
quantities are correct, the quantity is good and according to specification and the rates paid are not in
excess of the accepted/market rates and that suitable notes of payment have been recorded against the
indent and invoices concerned to prevent double payment.

w

_Certified that all inferior servants whose pay has been charged in this bill were actually entertained in
Government service during the period concerned and their numbers and rates of pay have been
sanctioned by competent authorities.

4. Certified that expenditure on conveyance hire charged in this bill was actually incurred, was unavoidable
and is within the scheduled scale of charges for the conveyance used, and that the Government servant
concerned is not entitled to draw travelling allowance under the ordinary rules for the journey and he is
not granted any compensatory leave and does not and will not otherwise receive any special
remuneration for the performance of the duty which necessitated the journey.

(4]

_Certified that the monetary or quantitative limits prescribed by the Government in respect of items of
contingencies included in the bill have not been exceeded.

Allotments Details As on [ 04-12-2018 11:43:05 AM ]
Total Allotment: 100,000.00
Surrender Amount: 0.00
Un-Verified Allotment: 0.00
Expenditure by treasury (Excluding this Bill): 4,433.00
Amount of This Bill: 2,199.00
Total Pending Expenditure {Including this Bill): 2,199.00

Balance of Allotment: 93,368.00 / n\>
.

—

h Pay Rupees : 2199/ (in words) Two Thousand One Hundred
C.qSl - )
Ninety Nine Only

Examined ;o,’;/'{: \(\o\
= el

Dated the............ 20, Accountant
Officer
* This bill is not valid for 8782-Remittance Cheque.
A ;\
For use in Accountant-General's Office (A

Admitted Rs

Objected to Rs
Reason of objection .

Auditor Accounts Officer . Sr. Accounts
Officer
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> Cash/Credit Memo Mob. 8210741445

- _AMAN KUMAR SHARMA
r, Simdega (Jharkhand) 835223,

" ¢/ Rar,anki Mandir Road, Upper Baza
£ All Types of Repairing Works Done Here
' 1 Order Suppliers

Government & Genera
To, Bill No.3 Date>8\>118.
............. L TA R - . e ks £
<N . Your Order No. Date wccewemeres:
L g Challan No. Date .oceoenseneenss
Qty. DESCRIPTION RATE | A‘iOUNTP
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F.D.J. Cum-Chairman
D.L.8.A. Simdega ML
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